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 Amendinent  Regulations,  1972,
 published  in  Notification  No
 GSR  4K(L)  in  Gazette  of
 India  dated  the  20th  January,
 972

 The  Indian  Police  Scivice  (bit
 tion  of  Cadre  Strength)  Amend
 ment  Regulations,  1972,  publi
 shed  in  Notification  No  GSR
 420)  in  Gazctte  of  India  dated
 the  20th  January,  i972

 (xxi)

 The  Indian  Administrative
 Service  (Pay)  Third  Amendment
 Rults  1972  published  in  Noto
 fiation  No  GSR  43(L)  in
 Gazette  of  India  dated  the  20th
 January,  4372

 (xxn)

 Che  Indiso  Police  Servic  (Pay)
 Amendment  Rules  972  publi-
 shed  in  Notification  No  GSR
 44(L)  in  Gacctte  of  India  dated
 the  20th  January,  £372

 (xaut)

 The  Indian  Police  Service  (Pry)
 Jiest  Amendment  Rules  [  IT,
 published  in  Notification  No
 GSR  6  in  Gieetie  of  India
 dated  the  22nd  Januiry,  £972
 (Placed  in  Libraty  Sce  No
 LT—53/7?  ]

 (xsiv)

 CiNrRAL  INDUSTRIAT  SECURITY  ForcE
 (AM!  NDMENT)  RuLes

 SHRI  K  C  PANT  I  beg  to  lay  on  the
 Table  a  copy  of  the  Central  Industrial  Security
 Force  (Amendment)  Ru'es,  1971  (Hindi  and
 English  versions)  published  in  Notihcation  No
 SO  444  in  Gazette  of  India  dated  the  Sth
 February,  1972,  under  sub  section  (3)  of  section
 22  of  the  Central  Industitat  Security  Force
 Act,  968  [Placed  m  Library.  See  No
 LT—54/72  ]

 ANNUAL  Report  OF  REGISIRAR  OF  NEws-
 PAPERS  ON  PRISS  IN  INDIA

 THE  MINISTER  OF  STATL  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRIMATI  NANDINI
 SATPATHY)  :  I  beg  to  lay  on  the  Table

 CHAITRA  2,  894  (SAKA)  PMB  and  Resn  34
 Comm  Rep.

 qd)  Acopy  of  the  Annual  Report  (Part  )
 of  the  Registra:  of  New  papers  for
 India  on  Picss  in  India,  97]

 (2)  A  statement  (Hindi  and  English
 versions)  explaining  the  reasons  fot
 not  laying  the  Hindi  version  of  the
 above  Report  simultaneously  [Placed
 m  Library)  See  No  LT—I5i5/72]

 UGC  (DIsQuaLIFICATION,  RETIREMENT
 AND  CONDITIONS  OF  SERVICI  OF

 Mi  MBiRS)  AMENDMLNT  RULIS

 DIPULY  MINISIFR  IN  THE
 MINISTRY  OL  FDUCATION  AND  $0
 CIAL  WLLIEARE  AND  IN  THE  DELPART-
 MINT  OF  CUETURI  (SHRI  D  P
 YADAV)  I  beg  to  lay  on  the  Table  a  copy
 ol  the  Univer  ity  Grants  Commission  (Dis
 quahfication,  R  tirement  and  Conditions  of
 Service  of  Members)  Amendment  Rules,  1972
 (Hind:  and  Inilish  versions)  published  in
 Notification  No  ५  re}  527  in  Gazette  of  India
 dated  the  th  Iubtuary  1972  under  sub-
 section  (3)  of  section  25  of  the  University
 Grants  Commission  Act,  I956  {Placed  in
 Library  Sce  No  LT—5I6/72]

 THI

 42  25!  hrs

 RLSIGNATION  OT  MFMBLR
 (SHRI  P  C  SETIN)

 MR  SPEAKLR  I  hase  to  inform  the
 House  that  Shi  P  C  Scthi,  an  elected  mem-
 ber  of  Lok  Sibhi  fiom  Indore  constituency
 of  Madhya  Pridush,  has  resigned  his  seat  in
 Lok  Sabha  with  cfifect  from  the  22nd  March
 4972

 12,26  hrs

 COMMITTLL  ON  PRIVATF  MEMBERS’
 BILLS  AND  RESOLUTIONS

 TeNry  REPORT

 SHRIG  G  SWELL  (Autonomous  Dis-
 tricts)  I  beg  to  present  the  Tenth  Report  of
 the  Committee  on  private  Members’  Bills  and
 Resolutions

 अमन  a  os


